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NOTIFICATIONS  BY  GOVERNMENT
–x–

ENVIRONMENT,  FORESTS,  SCIENCE  &  TECHNOLOGY  DEPARTMENT

( FOR.I )

RESERVATION OF FOREST BLOCK - JAYASHANKAR BHUPALPALLY DISTRICT - RESERVATION

OF KOTHAPALLY COMPENSATORY AFFORESTATION FOREST BLOCK TO AN EXTENT

OF  AC.26.18 GTS. (OR) 10.704 Ha. IN SY.NO.1196/1/2 OF KOTHAPALLY VILLAGE,

BHUPALPALLY MANDAL & DIVISION, JAYASHANKAR BHUPALPALLY DISTRICT,

KALESHWARAM CIRCLE UNDER SECTION 4 OF THE TELANGANA FOREST ACT, 1967

(ACT NO.1 OF 1967) READ WITH SECTION 4 OF THE INDIAN FOREST ACT, 1927 (CENTRAL

ACT  NO.16  OF  1927).

[G.O.Ms.No.64, Environment, Forests, Science & Technology (For.I), 24th June, 2025.]
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